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The Lo~ Sablza rne t at 
Eleven of the Clock 

[English} 

[MR. SPEAKBR in the chair J. 

SHRI M. RAGHUMA REDDY (Nat .. 
onda) : Sir, we are starting with the 

drougnt situation; but there i no drought 
in the Hou e . 

MR. SPEAKER: No drought in the 
House, but it i. there in the States. Now 
Question 21- Mr. Rawat. 

. 
ORAL A W RS TO QUEST ONS 

[ Translation } 

Drou ht ituation 

+ 
*21 . SHRI KAMLA PRASAD 

RAWAT: 
SHRIMATI BASA V ARAJES-
WARI: 

Will the Minister of AGRICULTURE 
be pJeased to state: 

(a) whether the country is in grip of 
worst drought of the century; 

(b) the extent of losses suffered, State-. wise; 

(c) the Centra) assistance sought and 
made available, State~wi e; 

(d) whether Slates have urged to 
enhance the quantum of Central a sistance; 
and 

(e) if so, tbe reactiOD of Union 
Government thereto? 

DEBATES 

[English] . 

THE MINISTER OF STATE.IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION N THE M NIS-
TRY OF AGRICULTURE (SHRI 
YOGENDRA MAKW ANA): (a) This 
year's drou ht has been fourth in severity 
in this Century. 

(b) Statement-I showing cropped area 
damaged by drought is aiven below. 

(c) State-wise informatioD on Central 
assistance sought by the affected States 
and approved by Government of India 
is given in Statement-II below. 

(d) So far the Governments of Uttar 
Pradesh, Himachal Pradesh and Delhi 
Administration have urged for the enhance-
ment of the quantum of Central assistance. 

(e) The ceilings of expenditure for 
eeHef measures in the wake of the natural 
calamities are decided following a well 
establ ished procedure involving an assess-
ment of the requirements of central assis-
tance in respect of the States by the 
Central Teams and tbe High Level 
Committee on Relief. Government of 
India do not as a matter of policy, 
consider reque ts for reopening of ceilinlZs 
of expenditure already approved. 

Statement 
Cropped Area Damaged During 1987 

Sl. 
No. 

1 

Name of 
the State 

2 

I. Andhra Pradesh 

2. Gujarat 

3. Haryana 

4. Himacbal Pradesh 

5. Jammu & Kashmir 

Cropped Area 
Affected 

(in Jakba.) 

3 

34.00 

71.00 

13.97 

4.21 

3.70 
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2 3 1 2 3 

6. Kerala 9.82 
15. Uttar Prade h 102.28 
16. 

7. Karnataka 37.80 
ADdama & Nicobar Island 0.)6 

17. Chandigarh 0.02 8. Maharashtra '17.28 
18. Dadra & Nagar Haveli 0.22 

9. M adbya Pradesh 17.80 
19. Delhi 0.86 

10. Na araod 0.68 
11". Orissa 

20. Daman & Diu 0.02 
23.77 

12. Rajastban 108.53 21. Pondicherry 0.11 
- -_ 

13. Punjab 4.96· Total 454.20 
1~. T~mi1 Nadu 3.01 *Area unsowned. 

Statement-II 

Oct II of Central a sis tan ce sought & amount a ppr«)ved for drou ht relief d uri og 

SI. 
No. 

t 

1. 

2. 

3. 

4. 

5. 

6. 

7. 

8. 

9. 

10. 

11. 

12. 

13. 

14. 

. post mOD oon period of 1987-88 

Name of the State/ 
V.T. 

2 

Andhra Pradesh 

Gujarat 

Haryana 

Himachal Pradesh 

Jammu & Kashmir 

Karnataka 

Kerala 

Madbya Pradesb 

Maharashtra 

Naga1and 

Oris a 

Punjab 

Rajasthan 

Tamil Nadu 

Assistance 
Sought 

3 

546.50 

187.47 

489.37 

274.64 

169.06 

256.68 

604.45 

579.34 

294.39 

22 .20 

162.63 

505.05 

434.27 

52.71 

(Rs. j~ Crores) 

Amount 
1987 .. 88 

4 

68.890 

79.840 

37.275 

18.705 

18.981 

46.638 

32.082 

63 384 

37.679 

3.876 

SO.780 

29.391 

147.988 

28.202. 

I 

Approved for 
1988-89 

5 

.049 

.060 

.045 

.045 

.041 

.068 

.052 

34.124 

11.879 

0.26 

.030 

.041 

.098 

.052 
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1 

15. 

16. 

17. 

18. 

19. 

2 

Uttar Pradesh 

Andaman & Nicobar 
Islands 

Chandigarb 

Delhi 

P'ondicherry 

20. Dadra & Nagar Haveli 

21. Daman & Diu 

Total 

3 

1314.11 

0.66 

0.17 

10.98 

2.73 

5907.41 

4 

15S.736 

@ 

@ 

@ 

0.59 

820.046 

5 

.206 

46.816 

equest are being processed as per established norms. 

[ Translation ] 
SHRIMATI BASA V ARAJESWARI : 

S RI KAMLA PRASAD RAWAT: 
Mr. Speak~r, Sir, I want to know from 
tbe bon. Minister that according to 'be 
tatement II, the Governm nt of Uttar 

Pradesh bas sought an assistance of Rs. 
1314.11 crores but the sanctioned amount 
is very meagre. Uttar Pradesh is tin in 
the grip of a severe drou bt and miserable 
conditions are prevailing verywherc in the 
State Will the boo. Minister kindly give 

The Central tams have visited various 
States, and I think tbey have submitted a 
report in respect of tbe utilization of tbe 
funds which have been earmarked towards 
the relief fund. What is their opinion? D 
v;ew of tbe fact tbat in many Stat s th'ey 
have not u ilized tbe fund properly-i.e. 
tbose which have been earmarked for that 
purpose. will Government serious]y tbink 
of constituting a Parliamentary Committee 
so that they can visit the various States 
and report to government every now and 
then about the utilization of funds? 

• 
his approval for the allocation of mor~ 
funds? 

SHRI YOOENDRA MAKWANA 
Mr. Speaker, Sir, in accordance ith tbe 
orders of the Central·Government, a study 
team visits the affected State and fu nds are 
released by tbe Centre according to the 
assessment made by tbat team. . 

SHRI KAMLA PRASAD RA\VAT : 
Mr. Spe ker ~ Sir, my econd supplemen·· 
tary relate~ to the bon. Mini ter's state-
ment in which it was stated that overn-
~ent i not prepared to reconsider the 
ceiling of expenditure which ba$ aIr ady 
been anctioned. 10 the e circumstances 
from where will the State Governments 
mobilise resources? 

[Engli 'h] 
SHRI YOGBNDRA MAKWA A : 

We never rc .. op n the ceiling they sanction 
to the State Governments. t is not the 
practice~ aod we do not want to do it. 

SHRI YOGENDRA MAKWANA : 
Government bas ~Ot decided to appoint 
aoy Parliamentary Committee in tbis 
respect. But we bave a practice of' moni· 
toring. Our officers go to tbe States, and 
they monitor. The State Governments also 
are monitoring tbe relief organized by 
tbem. 

SHRIMATI BASAVARAJESWARI : 
My first question bas not been answered. 

SHRI C. MADHA V REDDI: W 
want to have a discussion later on OD tbis 
subject. 

MR. SPEAKER: We cannot have it 
under tbis question. 

SHRI YOGENDRA MAKWANA : 
1 have replied tbat the Governlllent has 
no intention to appoint a Parliamentary 
Committee In this respeet 
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SHRIMATI BASAVARAJESWARI : 
That is the seco d part of my que9tioo. 
The first part of the qu~stioo was : What 
IS your opinion regarding the utilization of 
tbe funds. or about the Central teams' 
report towards utiliza~ion of funds '1 What 
is your opinion '1 

SaRIYOGE DRA MAKWANA: I 
say that there is a system of monitoring, 
and we monitor the rc!icf ' wh~ch is iven to 
the State Government. be State Govern-
ments themselves are also monitor ing. 

SHRI C. MAOHAV REDOI : The 
gap between the demands made by the 
various States, and the actual assistance 
sanctioned ;s too big. I would like to 
know whether Government of India feels 
that tbere is a ~ort of an exaggeration 
made by States in as essing their require-
ments; or whether. there is any other 
feeling behind tbis. What is the rationable 
behind fixing this ceiling? I would also 
like to know whether the amount of assi -
tance shown here-is It the ceiling fixed 
by Central Government ? Because what-
ever ceiling is fixed, 25% has to be bocne 
by tbe States. 1 would like to know 
wbether this is 'the ceiling, or the actual 
assistance giv n by tho Central Govern-
ment to the States. 

Recently it bas come !Jl the press tbat 
tbe World Bank President has said tbat he 
would anctioD about Rs. 450 crores 
towards drought relief. In wbat way is 
tbis amount going to be utilized ? Is it 
going to be utilized project-wise or is jt 
going to be utilized as other assistance '1 

SHRI YOGEt DRA MAKWANA: I 
would like to agree with the hOD. member 
in so far as first part of the proposition is 
concerned which be has made tbat there is 
a tendency on the part of the State 
Governments to exaggerate their claim for 
assistance. 

SHRI C. MAOHAV R DDI: I d!d 
not say that. W at meant was that you 
fetl that way. 

SHR YOGENDRA MAKWA A: 
did not say that but it ilS a fact that the 
State Governments are exaggerati!l8 their 
daims for assistance. 

PRO. MADHU DANDAVATB: It 
bas lone on record. 

SHRI YOG NORA MAKWANA : 
That is what the hon. member bad said. 
I am just repeatin8 what tbe bon. member 
bad said. 

SHRI C. MADHAV REDDI: You 
think like that. 

SHRI YOGENDRA MAKWANA: 
The second part Qf the question is 
confirmed. It is advance plan assistance 
given to the State overoment and it is a 
ceiling on expenditure to the State 
Gov rnment for a particular year; and that 
is to be adjusted within a period of five 
years by tbe State 'Government in the 
State Plan. So far a World Bank assis-
tance is concerned, it is to be utilized for 
various purposes as reHef mea ures for 
drought and otber things also. 

[ Translation } 

SHRI B &\LKAVI BAIRAGI: Mr. 
Speaker, Sir, as soon as Madhya Pradesh 
Government came to know that drought 
condHions may affect the State, it prepared 
a plan of action for combating the itua. 
tion and presented it to the Centre for 
consideration and it wa also tbe Govern-
ment of Madbya Pradesh which was the 
first to initiate measures in tbi regard. 
Has the Centre adjusted the amounts 
spent by tbe State Governrn nt from its 
own excbequer and if not, by when will 
this money be refunded? 

SHRI YOGENDRA MAKWANA : 
Mr. SpeaI er, Sir, it is the responsibility 
of the State Governments to meet situations 
like famine and other oa: ural caJamities 
from their own funds. However. the Centre 
also provide~ assistance for they have 
sbortage of resources. Because of the 
difficult situatjo ,the eoteal Government 
supplements the efforts of the State 
Governments but it does not meet the 
entire expenditure incurred . by the State 
Government. 

SHRI MADAN PANDEY: Mr. Spea-
ker, Sir, the answer given by the hOD. 
Minister ... 

MR. SPEAK 
Just wait. Jaipal 

[English] 

Please sit down, 
eddy ji you may ask. 

PROF, MADHU DANDAVATB: ~ 
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thought he had def cted. 
taken action. 

ou would have 

SHRI S . JAIPAL EDD There is 
a feeling that non-Congre s (I) State 
Governments are discrjminated a ainst in 
respect of allotment of funds for droughl • 
relief measures. 

SHRI YOGEND A MAKWANA 
No. 

SHRI S. JAIPAL REDDY: It js for 
the Minister to ciear th' impr s ion. 
(Interruptions) I am making a specific 
point in res(\)ect of crop insurance scheme. 
It has been found in the context of 
drought tbat the scheme is not at aU put to 
use. While money is collected by way of 
instalments Jrom the farmer, DO relief i 
provided in the drought affected areas to 
the farmers. There ar a lot of loopholes 
in the crop in urance scheme. Will the 
Minister Jook into this in the cont xt of 
drought 1 

SHRI YOGENDRA MAKWANA 
Tbere is a separate question on crop 
insuranCe itself. But I assure the , bon. 
memb ~ r that whatever sugg stion be bas 
made, I wiJl look into it. 

RAO BIRE ORA SINGH : Apar t 
from fir-ancial a sistanc given to the State 
to meet tbe drought situation, ar th ey 
giving any other assistance to provide 
essential inputs that are required to m iti-
gate the suffering from the drought, tbat 
is, whether they are supplying se d, ferti· 
lizers, .credit etc. to tb farmers so th t 
they are able to grow better rabi crops. 
and the loss from the Kharif crop can be 
to some extent, made up. Is it not a fact 
that the Government of India bas not been 
able to make adequate arrangcment~ for 
cerufied seed of wheat? Also, there is a 
shortage of gram seed. And, is it a fact 
that ordinary wheat has been purchased 
from the godowns of F.C.I. at a rate of 
Rs. 287 per quipt I wher as farmers were 
paid for it only Rs. 160 of 162 ? And 
this wheat purchased from CI is ' being 
upgraded and bagged by the National 
Seeds Corporatioo. This 'is not quality 
seed; this is not certified seed. It will be 
certified now by the National Seeds Cor-
poration and will be suppUed to the 

farm rs at Rs. 315 p r quintal, and the 
subsidy on this because of Rs. 103 or Rs. 
105 to be iven to the National Seeds 'Cor-
porat on and the distributors, comes to 
sev ral cr res of rupees, without any 
benefit to the fi rmers. 

Will the Minister please inform the 
House as to how much shortage exists as 
regards wheat seed and gram seed and 
also oil eds, and how it is to be made 
up ? 

SHRI YOGENDRA MAKWANA: 
The hone Member is right . so far as sbort-
age of c rti ed seeds is concerned. At 
present, I have no figures available with 
me about the exact quantity which is in 
short. But we have, a the hon. Member 
has rightly pointed out, pl"oeuced good 
quality foodgrains, that is, wheat, from 
tbe FCI. It is cleaned, the germinati 00 
tests ar~ carried out. its germination test 
is very good. This is supplied to the 
farmer with some subsidy. 

PROF. N .G. RANGA : Three fourth5 
of h is question has not been answered. 

RAO BIRENDRA SINGH : What 
o ther a sistance is given '1 Is there also 
any arrangemrnt to help the farmer to 
buy (ertilizer ? 

SHRI YOGENDRA MAKWANA: 
This question is about subsidy given by the 
Government of India in the drought ffected 
areas. But it is not directly connected, be-
cause the question of supply of certified 
eeds to the farmers is not for drought 

affected areas but to all farmers who arc 
going for tho rabi soason. For tbem thore 
js a shortag . We have procured t.he seed 
but the exact quantity is Dot available 
with me. I will not venture to give the 
exact qu ntity because it is not with me 
at present. It is not connected with this 
question directly. 

·AN HON. MEMBER: Ha]f an hour 
discu sion may be allowed. 

MR. SPEAKER : It f going to be a 
tu]) discussion laler on. But DOW I find 
the importance of the question and I have 
given a latitude; tbat is all. 

PROF. N.G. RANOA; Farmers arc 
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being charged more for the se ds than 
what they give for the grains. 

MR. SPEAKER: Because there is 
some process; there i something elso. 

SHRI INDRAJIT GUPTA: Reverting, 
for a moment, to the question of this 
as istance which has been promised by tbe 
World ank, somewhere between four 
hundred to five hundred rores, according 
to Pr s reports. ye terday, in reply to an 
uostarred question in the . House tbe 
bon. Minister of State in the Department 
of Hxe enditure in the Ministry of Finance 
has aid in his reply tbat this money-- -
that as a sp cific quest ion about thi 
World ank a sistaoce--is going to be 
u'iJj ed for rcba ing food grains from 
abroad. I want to know from tbe 'bon. 
Minister whet ber it is a fact, because a 
)jUJe h Je ago he said--what I under, 
stood him to say- - tb tb is money wiJl 
be u cd for various projects. But specifi-
cally the Minister of State in tho Depart-
ment of Expenditure has aid that this 
mOD y will be used for purchase of food-
grains from abroad. 1 want to know, if 
that is so. 

AN HON. M MBER: EdibJe.,oiJ. 

S IINDRAJlT GUPTA: I do Dot 
know about edible oil. I want to know 
about the foodgrains . whether the sources 
from which this purchase is to be made 
have also bee Jaid down or agreed upon 
and if so, be may give us some details 
about tbem. 

PROF. MADHU DANDAVATE: 
Now ofors 'is also included. 

SHRI YOGENDRA MAKWANA:I 
do not know hat the Minister of State 
for Expenditure has said in this House. 
But I can certainly say that at present we 
have not assessed as to how much we 
have to purchase from abroad, particularly 
foodgrains, . wheat and not coarse grains 
and 0 lseeds. Tbere is some shortage in 
011 seeds and coarse grains. We may take 
a decision in future for purchase of it. So 
far as y Mjn' ry is concerned at present 

e have Dot aken any decision. 

[Translation ] 

HRI VIRDH CHANDER . JAIN: 

Mr. Spea er, Sir. althougb many parts of 
our country are in the grip of drou ht it 
is Western Rajasthan, the desert areas and 
tbe · utch aT as of Jujarst which are 
worst hit. In view of tbe seriousness of 
the ituation, will the hon. Minister make 
ar angem nts for pr viding pecial assist-
ance to the Kutch area of GUJaTat and areas 
like Barmer, JaisaJmer of Rajastban which 
arc affect d by severe drought condi tions 
so that no one dies of bunger in the e 
areas. Secondly, cattle-fodder for Rajas .. 
tban used . to be supplied from Punjab 
earlier but now tbat is also not available. 
I want to know whether arrange' ents 
will be made to supply fo der from other 
States to pr vent death of cattle in this 
State ? 

SHRI YOOENDRA MAKWA A: 
We have thought of making special arr-
angements for areas like J aisaJmer. Jodh .. 
pur etc. In Rajasthan and the Kutch, 
Saurashtra etc. ar a in Gujarat and some 
arrangements have already been made. In 
so far as fooder j - concerned, we are trying 
to get It from wherever it is available and 
we have been uppJyiog it in areas which 
have sho tage of it. We have made certain 
arrangements for Rajasthan also. As 
regards the areas in Gujarat, we are trying 
to supply fodder from Gujarat it elf but 
in regard to Raja tban, we have made 
arrangements for fodder upply from otber 
States besides Punjab. 

[English} 

D od to crap fi bing cba.rter policy 

·22. SHR MURLIDHAR MANE: 
Will the Mini ter of AGRICULTURE be 
pleased to sta te : 

(a) whether demands for scrapping 
of the charter policy of fisheries have been 
made by many coastal States; 

(b) jf so, the steps being taken to 
undertake a review of this pol icy; 

(c) whether aoy fr sh measures are 
being contemplated by Governm nt to 
ensure that forei n charter fishing trawlers 
are rem ved to at 1east 100 mil s from our 
coast; and 

(d) if Dot, what are the prob1ems 




